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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 29th July, 2024

F. No. 12015/05/2021-QA. — In exercise of the powers conferred under sub-section 5 of section 10 read with
section 45 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India
hereby makes the following amendments in the notification number F.No. 12015/05/2021-QA published in the
Gazette of India, Extraordinary, Part 111, Section 4, dated 2™ July, 2021, namely: -

In the table,
1. Serial number 63, 91, 158, 169, 172 and 183 shall be omitted;

2. After serial number 198, the following entries shall be inserted in respective columns namely: -

S. No. Name of the Food Analyst & Laboratory

“199 Shri Pradeep Kumar Tiwari
CES Analytical and Research Services India Private Limited, Bhopal

200 Ms. Neeraja P N
Geo-Chem Laboratories Private Limited, Mumbai

201 Dr. Manisha P Dhanshetty
Jubilant Pharma and Chemical Lab (OPC) Pvt. Ltd., Navi Mumbai
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202 Mrs. Bharathi Muralidharan

MATS India Pvt. Ltd., (Laboratory Services Division), Chennai
203 Mrs. Magima Dhayanithy

MATS India Pvt. Ltd., (Laboratory Services Division), Chennai
204 Dr. Rahamath S.K

National Commodities Management Services Limited, Gurgaon
205 Ms. Deepika Garg

QTTL Lab Private Limited, Indore
206 Dr. Abhilash Mullasseril

QTTL Lab Private Limited, Indore
207 Mrs. Radhika S

ABC Techno Labs India Private Limited, Chennai
208 Ms. Navneet Kaur

Cali-Labs Private Limited, Bhopal
209 Dr. Abhinav Singh

Choksi Laboratories Limited, Indore
210 Ms. Nilay Yadav

NDDB CALF LTD., Anand
211 Mrs. Lekshmi G Nath (Outsourced basis)

National Food Laboratory, Navi Mumbai
212 Shri Suhas Rajaram Nevase

Ross Lifescience Limited, Pune
213 Ms. Charu

Sophisticated Industrial Materials Analytical Labs Private Ltd, Delhi
214 Shri Raman Dwivedi

Sophisticated Industrial Materials Analytical Labs Private Ltd, Delhi
215 Shri Kunal Manikrao Shende

National Commodities Management Services Limited, Hyderabad
216 Shri Naresh Macherla

National Commodities Management Services Limited, Hyderabad
217 Ms. Deeksha Chauhan

\VVardan Enviro Lab LLP, Gurgaon
218 Shri Dharmendra Kumar Dixit

\VVardan Enviro Lab LLP, Gurgaon
219 Shri Suvojit Das

\VVardan Enviro Lab LLP, Gurgaon
220 Shri Raj Kapoor

National Commodities Management Services Limited, Gurgaon
221 Shri Kamlesh Maurya

[National Commodities Management Services Limited, Gurgaon”;
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3. For serial number 174, the following entries shall be substituted in respective columns namely:-

S. No. Name of the Food Analyst & Laboratory

“174 Shri R. Shanmuganathan (Outsourced basis)
National Food Laboratory, Navi Mumbai”

G. KAMALA VARDHANA RAO, Chief Executive Officer
[ADVT.-111/4/Exty./341/2024-25]

Note: The principal notification was published in the Gazette of India, Extraordinary Part Ill, Section 4, vide
notification number F. No. 12015/05/2021-QA dated 2™ July 2021 and last amended vide notification number F. No.
12015/05/2021-QA, dated 18" October, 2023.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

GORAKHA NATH
YADAVA




		2024-08-01T15:35:09+0530
	GORAKHA NATH YADAVA




